IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.08.2026

3 N T S S I
No Applicant Appllcatlon Fee to be paid Status

IC.R.NAYAK 157959/2026 |10.08.2026 |ABLAPL/9091/2026 o | |
|2 |A. SAHOO |57965/2026|10.08.2026 ABLAPL/9084/2026 [10 | |c |
3 |A.PATRA |57967/2026|10.08.2026 |ABLAPL/9081/2026 [10 | c |
4 |S.K.MOHANTY |57981/2026|10.08.2026 |CMP/410/2025 0 | c
5 |KK MANGRAJ  |57996/2026|10.08.2026 |ABLAPL/9021/2026 |10 | c |
6 |M.PAGAL |57998/2026|10.08.2026 |ABLAPL/9068/2026 |10 | c |
7 |S.BARIK |58001/2026|10.08.2026 |TRP(C)/182/2026 |10 | c |
'8 |AVIRAM PATRA |58002/2026|10.08.2026 |ABLAPL/9016/2026 |10 | c |
9 |A K ROUT |58006/2026|10.08.2026 |CRLMC/2519/2026 |10 | c |
10 |A.MOHANTY |58014/2026|10.08.2026 |CRLMP/977/2026 |10 | c |
11 |B MISHRA |58015/2026|10.08.2026 |ABLAPL/13887/2025|10 | c |
12 |B MISHRA 158018/2026(10.08.2026 |ABLAPL/13605/2025[10 | c
13 |B.TRIPATHY  |58024/2026|10.08.2026 |CRLMP/964/2026 |10 | c
14 [BK PATI |58033/2026/10.08.2026 |ABLAPL/149/2026 |10 | c
15 |S.K.MOHAPATRA |58034/2026|10.08.2026 |CRLMC/2533/2026 |10 | c |
16 |HK PATRA |58035/2026/10.08.2026 |ABLAPL/9116/2026 |10 | c |
17 |S BEHERA |58049/2026/10.08.2026 |ABLAPL/9103/2026 |10 | c |
18 [BP SAMAL |58065/2026/10.08.2026 |ABLAPL/9030/2026 |10 | c |
19 |S.R.SETHI |58074/2026/10.08.2026 |ABLAPL/6649/2026 |10 | c |
20 |T.K.NAYAK |58075/2026/10.08.2026 |CRLMP/975/2026 |10 | c |
21 [HK PATRA |58085/2026/10.08.2026 |ABLAPL/9118/2026 |10 | c |
22 |M.MOHANTY |58086/2026/10.08.2026 |CRLREV/364/2005 |10 | c
23 |S.R.SAHOO 158088/2026(10.08.2026 |CRLREV/647/2013 |10 | c |
24 |S.R.SAHOO 158089/202610.08.2026 |CRLREV/647/2013 |10 | lc |
25 |P. K. JENA  |58096/2026|10.08.2026 |WP(C)/25008/2026 |10 | c |
26 |P.K. JENA 158097/2026(10.08.2026  |[WP(C)/24792/2026 [10 | c |
27 |P. K. JENA  |58098/2026|10.08.2026 |WP(C)/24635/2026 |10 | c |
28 |P.K. JENA 158099/2026(10.08.2026  |WP(C)/24634/2026 |10 | c |
29 |P. K. JENA  |58101/2026|10.08.2026 |WP(C)/24630/2026 |10 | c |
30 |P.K. JENA 158102/2026(10.08.2026 |WP(C)/24624/2026 |10 | c |
31 |P.K. JENA 158108/2026(10.08.2026  |[WP(C)/24510/2026 |10 | c |
32 |P.K. JENA 158110/2026(10.08.2026  |[WP(C)/24199/2026 |10 | c |
33 |S.BEHERA |58125/2026|10.08.2026 |WP(C)/24267/2026 |10 | c |




34 |R.DAS 158138/2026(10.08.2026  |[WP(C)/23825/2026 |10 | c |
35 |P.K.BARIK 158147/2026(10.08.2026  |TRP(C)/208/2026 |10 | c |
36 |J.K.PANDA 158152/2026(10.08.2026  |[WP(C)/24529/2026 [10 | c |
37 |J.K.PANDA 158153/2026(10.08.2026  |[WP(C)/24540/2026 [10 | c |
38 |P.K.DAS 158159/2026(10.08.2026  |CONTC/4342/2026 |10 | c |
39 [s.DaS 158171/2026(10.08.2026 |[WP(C)/24374/2026 [10 | c |
40 |A.PARIDA |58176/2026|10.08.2026 |WP(C)/25074/2026 |10 | c |

DOCUMENT

AVATILABLE IN
41 |R K SAHU 58180/2026(10.08.2026 |WP(C)/24802/2019 |10 DMS, COURT  [U

FEE TO BE

PAID

DOCUMENT

AVATILABLE IN
42 |B K MOHARANA [58182/2026|10.08.2026 |WP(C)/22724/2016 |10 DMS, COURT  [U

FEE TO BE

PAID
143 |D NAYAK 158184/2026(10.08.2026  |[WP(C)/13964/2023 [10 | o
44 |P K ROUTRAY |58186/2026|10.08.2026 |WP(C)/28304/2021 [10 | o
145 |P K LENKA |58188/2026|10.08.2026 |WP(C)/20675/2015 [10 | CH
46 |P NAYAK 158190/2026/10.08.2026 |SA/289/1998 0 | CH
47 |J.K.MAHARANA |58191/2026|10.08.2026 |WP(C)/13363/2005 [10 | c
148 |L.D.PANDA |58192/2026|10.08.2026 |CONTC/4314/2026 |10 | c
149 |s saMAL 158193/2026(10.08.2026 |WP(C)/22993/2026 [10 | CH
50 |A PATTANAIK |58195/2026|10.08.2026 |WP(C)/24646/2026 [10 | CH
51 |P K ROUTRAY |58196/2026|10.08.2026 |WP(C)/24698/2026 |10 | CH
52 |P K ROUTRAY |58197/2026|10.08.2026 |WP(C)/11470/2026 [10 | o
53 |D PATTANAIK |58198/2026|10.08.2026 |WP(C)/24258/2026 |10 | u |
54 |U CHHOTRAY  |58199/2026|10.08.2026 |WP(C)/20320/2026 |10 | u |
55 |C S PATTANAIK |58200/2026|10.08.2026 |WP(C)/22528/2026 |10 | u |
56 |K SAHOO 158201/2026(10.08.2026 |[WP(C)/19860/2026 |10 | SR
57 |A.K.BARIK 158202/2026(10.08.2026 |FAO/730/2026 0| c |
58 |K SAHOO 158203/2026(10.08.2026  |WP(C)/24866/2026 |10 | SR
59 |S.K.SARANGI |58204/2026|10.08.2026 |FAO/628/2026 0| c |
60 |P K MISHRA  |58206/2026|10.08.2026 |CMAPL/351/2025 |10 | u |
61 |C S PATTANAIK |58208/2026|10.08.2026 |WP(C)/22410/2026 |10 | u |
62 |A.K.PANDA 158209/202610.08.2026 |[FAO/597/2023 0 | c |
63 |P K PARIDA  |58213/2026|10.08.2026 |ABLAPL/8608/2026 |10 | o
64 |P K MISHRA  |58214/2026|10.08.2026 |ABLAPL/9064/2026 (10 | o
65 |B.K.SWAIN 158220/2026(10.08.2026  |[WP(C)/16792/2022 |10 | c |
66 |S.PATRA 158223/2026(10.08.2026  |[WP(C)/38796/2020 |10 | c |
67 |A.SUNDARAY  |58226/2026|10.08.2026 |WP(C)/1039/2012 |10 | c |
68 M. R. ROUTRAY |58227/2026|10.08.2026 |WP(C)/15723/2026 |10 | c |
69 |R.K.MOHABHOI |58228/2026|10.08.2026 |WP(C)/1039/2012 |10 | c |
70 |R. R. DAS |58235/2026|10.08.2026 |WP(C)/18895/2026 |10 | c |
71 |D. SAMAL |58240/2026|10.08.2026 |WP(C)/22309/2026 |10 | c |




72 |A. MOHANTY  |58242/2026|10.08.2026 |WP(C)/23107/2026 |10 | c |
73 |T SETHI 158260/2026(10.08.2026  |[WP(C)/4485/2019 [10 | v
74 |T SETHI 158261/2026(10.08.2026  |[WP(C)/4489/2019 [10 | v
75 |P K PATTANAIK |58262/2026|10.08.2026 |WP(C)/15671/2023 |10 | v
76 |G SUNDARA 158263/2026(10.08.2026 |SA/123/1997 10| v
77 |s C DASH 158264/2026(10.08.2026  |[WP(C)/2338/2015 [10 | v
78 |R C SAMAL 158266/2026(10.08.2026 |[0JC/2572/1997 0 | u |
79 |B.BARIK |58267/2026|10.08.2026 |WP(C)/19824/2019 |10 | c |
80 |s C DASH |58268/2026|10.08.2026 |WP(C)/9908/2016 |10 | v
81 |B DAS 158269/2026(10.08.2026 |0JC/5249/1994 0 | v
82 |B K MISHRA  |58270/2026|10.08.2026 |WP(C)/1160/2006 (10 | u |
83 |J.PARIDA |58271/2026|10.08.2026 |WP(C)/14693/2018 |10 | c |
84 |D NAYAK |58272/2026|10.08.2026 |0JC/14118/1997 |10 | SR
85 |B K MISHRA  |58273/2026|10.08.2026 |WP(C)/1161/2006 |10 | SR
‘86 ‘c K BARIK ‘58274/2026‘10.08.2026 MATA/52/2005 ‘10 éiéoo,3*15.oo‘U ‘
87 |B.SAMAL |58276/2026|10.08.2026 |CONTC/4323/2026 |10 | c |
88 |B DAS |58277/2026|10.08.2026 |WPC(OA)/1918/2015[10 | SR
89 |B DAS |58278/2026/10.08.2026 |WPC(OA)/1919/2015|10 | SR
90 [B DAS |58279/2026|10.08.2026 |WPC(OA)/1917/2015[10 | SR
91 |D SAMAL |58280/2026|10.08.2026 |WP(C)/7442/2018 |10 | SR
92 |U K SAMANTA |58281/2026|10.08.2026 |CONTC/1274/2014 |10 | SR
93 |P K DASH 158282/2026(10.08.2026 |0JC/2565/1984 0 | o
94 |P K AICH 158283/2026/10.08.2026 |[0JC/4965/2002 0 | CH
95 |T. R. DAS 158285/2026(10.08.2026  |WP(C)/24999/2026 [10 | c
96 |S.K. SUNDARA |58286/2026|10.08.2026 |WP(C)/24846/2026 |10 | c
97 |L.D.SAHOO |58287/2026|10.08.2026 |CONTC/4320/2026 |10 | c
98 |R.K.DEHURY  |58290/202610.08.2026 |FAO/56/2026 0 | c
99 |P.K. BEHERA |58292/2026|10.08.2026 |WP(C)/23405/2026 [10 | c
100 |[P.K.BEHERA  |58294/2026|10.08.2026 |WP(C)/23323/2026 [10 | c
101 |S. MOHAPATRA |58295/2026|10.08.2026 |WP(C)/23942/2026 [10 | c
1102 |z.NAIK 158297/2026/10.08.2026 |[FAO/518/2025 0 | c
1103 |S.SWAIN 158301/202610.08.2026  |FAO/518/2025 110 | lc |
‘104 o bas ‘58305/2026‘10.08.2026 WP (C) /15467/2026 ‘7 ‘ U ‘
105 |P K MISHRA  |58311/2026|10.08.2026 |[WP(C)/17169/2026 |10 | o
1106 |J JENA 158312/2026(10.08.2026  |[WP(C)/19880/2025 |10 | CH
1107 |[S S JENA 158313/2026/10.08.2026  |CRLMP/755/2026 |10 | U
1108 [N C SINHA 158315/2026(10.08.2026  |CRLMC/8/2025 0| u |
109 |S P SAMANTA |58316/2026|10.08.2026 |WP(C)/11756/2026 |10 | u |
1110 |B DAS 158318/2026(10.08.2026 |[RSA/611/2025 0| u |
111 |S BISWAL 158319/2026(10.08.2026  |CRLREV/777/2025 |10 | u |
112 [R.K.DEHURY  |58320/2026|10.08.2026 |FAO/682/2026 0| c |
113 |S BISWAL 158321/2026(10.08.2026  |[BLAPL/4107/2026 |10 | u |




‘114 DAY ATRAY 58323/2026‘10.08.2026 ABLAPL/8980/2026 ‘10 ‘ U ‘
1115 |2.NAIK 158324/202610.08.2026  |FAO/682/2026 110 | lc |
116 |A K PANDA 158326/2026(10.08.2026 |CONTC/4818/2026 |10 | c |
117 [B BARIK 158329/2026|10.08.2026 |CMP/1151/2026 0 | .
118 M K MOHANTY |58331/2026|10.08.2026 |ABLAPL/3336/2026 |10 | v
119 M K MOHANTY |58333/2026/10.08.2026 |ABLAPL/1039/2026 |10 | v
1120 |c SAMAL 158334/2026(10.08.2026  |[WP(C)/19485/2026 [10 | v
1121 |2.NAIK 158335/2026(10.08.2026 |FAO/733/2026 10| c |
122 |G C MOHARANA |58336/2026|10.08.2026 |CMP/1680/2025 10| v
1123 [P PANDA 158337/2026(10.08.2026 |CONTC/4066/2026 |10 | v
124 [p PANDA |58338/2026(10.08.2026 |CONTC/4013/2026 |10 | o
1125 |D BISWAL |58339/2026/10.08.2026 |WP(C)/21681/2026 |10 | CH
126 |D BISWAL |58340/2026/10.08.2026 |WP(C)/16625/2026 |10 | SR
127 |D BISWAL |58341/2026/10.08.2026 |WP(C)/20638/2026 |10 | SR
128 |S PRUSTY |58342/2026|10.08.2026 |WP(C)/24458/2026 |10 | SR
129 |S PRUSTY |58344/2026/10.08.2026 |WP(C)/29765/2024 |10 | SR
1130 |I.C.SAHU 158345/2026/10.08.2026 |[FAO/733/2026 0 | c |
131 |G BARIK 158346/2026/10.08.2026 [WA/1010/2025 0 | SR
1132 |G BARIK |58348/2026/10.08.2026 |WA/1010/2025 0 | SR
133 |G BARIK 158349/2026/10.08.2026 [WA/1010/2025 0 | SR
1134 |G BARIK 158351/2026(10.08.2026 |[WA/1010/2025 0 | o
1135 |G BARIK 158352/202610.08.2026 |[WA/1010/2025 0 | o
136 |G S MOHANTY |58353/2026|10.08.2026 |ABLAPL/8832/2026 |10 | o
137 |M BEHERA |58356/2026/10.08.2026 |WP(C)/1224/2026 |10 | CH
1138 |S NAYAK |58357/2026|10.08.2026 |TRP(C)/227/2026 |10 | c
139 |A K JATI |58358/2026/10.08.2026 |ABLAPL/9096/2026 |10 | o
1140 [P K DAS |58359/2026(10.08.2026 |WP(C)/24850/2026 |10 | o
141 |J P KAR |58362/2026/10.08.2026 |WP(C)/8485/2026 |10 | CH
142 |J P KAR |58363/2026/10.08.2026 |WP(C)/8483/2026 |10 | CH
143 |J P KAR |58364/2026/10.08.2026 |WP(C)/16431/2026 |10 | CH
144 |7 P KAR |58366/2026/10.08.2026 |WP(C)/8564/2026 |10 | S
145 |D K BEHERA  |58367/2026(10.08.2026 |CONTC/3676/2025 |10 | U
146 |B BEHERA 158370/2026(10.08.2026 |CONTC/3614/2026 |10 | u |
147 [B BEHERA 158371/2026(10.08.2026 |CONTC/3613/2026 |10 | u |
148 |B BEHERA 158372/2026(10.08.2026 |CONTC/3602/2026 |10 | u |
149 |B BEHERA 158373/2026(10.08.2026 |CONTC/3601/2026 |10 | u |
150 |B BEHERA 158374/2026(10.08.2026 |CONTC/3603/2026 |10 | u |
151 |B BEHERA 158376/2026(10.08.2026 |CONTC/3346/2026 |10 | u |
152 |B BEHERA 158377/2026(10.08.2026 |CONTC/3348/2026 |10 | u |
153 |B BEHERA 158378/2026(10.08.2026  |CONTC/3347/2026 |10 | u |
154 |B BEHERA 158380/2026(10.08.2026 |CONTC/3612/2026 |10 | o
155 |B BEHERA 158381/2026(10.08.2026  |CONTC/3529/2026 |10 | u |
156 |G. SUNDARA  |58400/2026|10.08.2026 |WP(C)/24610/2026 (10 | c |




1157 |P. K. MOHANTY |58401/2026|10.08.2026 |WP(C)/24344/2026 |10 | c |
‘158 A ANARAD ‘58402/2026‘10.08.2026 WP (C) /25011/2026 ‘10 ‘ ‘c ‘
159 |A. B. MALLICK|58403/2026|10.08.2026 |WP(C)/25073/2026 |10 | c |
160 [H.K. PATRA  |58404/2026|10.08.2026 |WP(C)/24246/2026 |10 | c |
1161 |J. SAHOO 158406/2026(10.08.2026  |[WP(C)/24233/2026 [10 | c |
1162 |A.MOHANTY 158407/2026(10.08.2026  |CRLMC/997/2024  [10 | c |
1163 |A.MOHANTY 158408/2026(10.08.2026 |CRLMC/993/2024  [10 | c
164 [M.K.MOHANTY |58409/2026|10.08.2026 |CRLMC/365/2024 |10 | c |
165 |P. K. BEHERA |58411/2026|10.08.2026 |RSA/152/2023 |7 | v
166 |C.R.MISHRA  |58412/2026|10.08.2026 |CRLMC/3742/2024 |10 | c |
1167 |H.SUNDARA |58413/2026(10.08.2026 |CRLA/666/2026 o | c |
168 | Do i SUMAR 158416/2026(10.08.2026  [aBLAPL/9092/2026 |7 SRS

169 | DS ne FUMER 158417/2026(10.08.2026  [we (C) /24593/2026 |7 ot U

170 |P. K. BARIK |58418/2026(10.08.2026 |ABLAPL/9082/2026 |7 ;ASEE’{?);;SS U

171 |J. C. BARAL |58419/2026(10.08.2026 |ABLAPL/9105/2026 |7 ;;EESEESS U

1172 [K.C.PANDA 158420/2026|10.08.2026 |CRLA/70/2017 0 | c |
173 |R R DAS 158422/2026(10.08.2026  |[WP(C)/10250/2021 [10 | o
1174 [B S SWAIN 158423/2026(10.08.2026  |TRP(C)/321/2024 [10 | o
175 R C ROUT 158425/2026(10.08.2026 |RSA/354/2011 0 | o
1176 |Y DAS |58426/2026|10.08.2026  |WP(C)/14008/2007 [10 | o
177 |S K SAHU |58427/2026|10.08.2026  |WP(C)/3317/2009 [10 | R
178 [P N NAYAK |58429/2026|10.08.2026  |WP(C)/22724/2016 |10 | o
179 |A SUNDARAY  |58431/2026(10.08.2026 |WP(C)/18399/2021 |10 | o
180 A B MALLICK |58432/2026|10.08.2026 |WP(C)/1795/2016 |10 | R
181 R C MISHRA  |58433/202610.08.2026 |WA/517/2013 0 | R
182 R C MISHRA  |58434/2026|10.08.2026 |WP(C)/16099/2014 |10 | o
183 R C MISHRA  |58435/2026|10.08.2026 |WP(C)/12187/2010 |10 | S
184 D SAMAL 158436/2026(10.08.2026  |CRLMC/2219/2026 |10 | u |
185 |R R DAS 158437/2026(10.08.2026  |[WP(C)/9706/2025 |10 | u |
1186 |D SAMAL |58438/2026/10.08.2026 |WP(C)/24983/2026 |10 | S
187 |P K BEHERA  |58439/2026|10.08.2026 |ABLAPL/9053/2026 |10 | S
188 [P K BEHERA  |58440/2026|10.08.2026 |ABLAPL/9055/2026 |10 | S
189 [P K MISHRA  |58441/2026|10.08.2026 |CONTC/4597/2026 |10 | u |
1190 |L D PANDA 158442/2026(10.08.2026  |[WP(C)/24738/2026 |10 | u |
1191 |M DAS 158443/2026(10.08.2026 |CRLREV/746/2024 |10 | S
192 |T MISHRA |58444/2026|10.08.2026 |ABLAPL/1070/2026 |10 | o
1193 |D.P.DASH 158446/2026(10.08.2026  |[CMAPL/351/2025 |7 | o
194 |S N SHARMA  |58447/2026|10.08.2026 |WP(C)/24477/2026 |10 | o
1195 |P K DASH |58448/2026|10.08.2026 |WP(C)/15946/2026 |10 | U
1196 |J MAJHI 158449/2026(10.08.2026  |ABLAPL/9100/2026 |10 | u |




197 |D.P.DASH 158450/2026|10.08.2026

ABLAPL/13815/2025 |7

| | |

Total 11946

N I C (Software Team)



